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RAJYA SABHA 

Monday,  the  30r/i July,  1984)8 Sravana, 
1906 .(Saka) 

The House met at eleven of the clock; 
Mr. Chairman in the Chair. 

ORAL  ANSWERS  TO  QUESTIONS 
Pollution Control System & Powat I'iants 

*IOI. SHRI  RAM  NARESH  KUSHA- 
WAHA:! 

SHRI      SATYA        PRAKASH 
MALAVIYA;   . 

Will the Minister of ENERGY be 
pleased to state- 

(a) a fact trftt according to 
the Central Pollution Control Board 
most of the thermal power plants in the 
country have shown indifferent . attitude 
towards   air   pollu: 
plan: t in most of the cases    I 
pollution control    system  in    the     power 

is  not functioning properly;  and 
(b) if so, what are the details ir. this 

regard anj what action has been taken 
by Government in the matte;? 

TRrTMlNlSTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIF 
MOHD. KHAN); (a) There has bce.n a 
press report to this effect, ci ing a state- 
ment by the Chairman of the Central 
Pollution Control Board. 

(b) Thermal power stations of older 
designs have poorer pollution control 
devices since at the time of their construc- 
tion electrostatic precipitators (ESPs) of 
requisite efficiency were not being manu- 
factured. Further, quality of coal has 
affected the performance of ESPs in some 
cases These units—18 in all—are being 
included for retrofitting of improved ESPs 
under the renovation and modernisation 
scheme In so far as the NTPC installa- 
tions and new thermal plants of 200 MW 

•(•The  question  was  actually asked    on 
the floor of the House    by    Shri    Ram 
Naresh Kushawaha. 
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anj above are    concerned,    electro-static 
precipitators are functioning efficiently. 
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MR. CHAIRMAN; We will take up 

Question No. 102 and 114 together be- 
cause they are identical. 

SHRI SHRI SHANKAR; Sir, they 
are not identical. The first deals with 
Haldia Petrochemical Complex and 
the second pertains to the petrochemi- 
cal complexes in general. 

MR. CHAIRMAN: I thought that by 
combining them we will dispose them 
of together. 
Setting  up     of     Haldia     Petro-chemical 

Complex 
*102. SHRI SUKOMAL SEN.f 

SHRI   INDRADEEP   SINHA: 

WiH the Minister of ENERGY be 
please^ t0 refer to the answer to Unstar- 
red Question No. 903 given in the Rajya 
Sabha on the 7th Mav> 1984 and state: 

(a) what is the present position of 
the proposal for setting tip of Haldia 
Petrochemical  Complex;  and 

(b) whether any other petrochemical 
complex is proposed to be set up in 
any other State in the near future; and 
if so, what  are the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GARGI SHANKAR MISHRA); (a) 
The revised feasibility report is under 
study. The State Government has been " 
informed that it will not be possible for 
the Central Government to participate in 
the project as a joint venture partner, 
and that the State Government may take 
action to implement the project. The 
Central Government will give technical 
and other assistance which the State 
Government may require in implement- 
ing the project A similar decision has 
also been'taken with regard to the re- 
quest of the Gujarat Government for a 
petro-chemical  complex  in   that   State. 

†The question was actually asked on 
the floor of the House by Shri Sukomal 
Sen 


